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country. Due to lack of bridges on these
rivers, thousands of people and animals
are washed away by floods during rains.
But the Government has not paid any
attention to it inspite of repeated appeals
in this regard.

Hence, the Government is requested to
construct the Larjhaghat, Rajghat, Baria-
hatighat, Goharghat and Hathorighat
bridges without any further delay and also
a bridge over the Bagmati Barri river.

[English)

(v) Need to increase the subsidy to
Tuberculosis Hospital, Andul Read,
Howrah to ensure better services to

ESI patients

DR. SUDHIR ROY (Burdwan) : Sir, I
wish to draw attention of the Government
to the problem faced by the Howrah Tuber-
culosis Hospital, Andul Road, Howrah,
This Hospital is maintaining 15 reserved
beds for inpatient treatment of the bene-
ficairies under E.S.]. (MB) scheme as per
terms agreed as far back as 1974. Under
this scheme the said hospital gets reim-
bursement at the rate of Rs. 300/- per bed
per~month from the ESI authorities as bed

charges.

Since then there has been steep escala-
tion in prices making it imqossible for the
Hospital to maintain the said _arrangement
under the old rates of rcnqbursement.
Therefore, the Hospital authorities made a
request as early as in January 1981 for
adequate increase in bed .charges commen-
surate with the market price. This request
was followed up by several reminders
but without any avail. In fact West
Bengal Government have also mf‘de
favourable recommendations supportu}g
the hospital’s genuine demand. But still
the ESI authorities have not taken any
décision to increase the reimbursement rate
which at present comes to about Rs. 605
per bed or even higher.

1 therefore urge upon the Government
mdi i i sed rate
to ately sanction the mcfca
of subsidy to the above Hospital so that
'they can opntinue to setve the ESI

paticots..
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[ Transiation)

(v)) Demand for construction of g
new overbridge at Khandwa jumc-
tion in Madhya Pradesh on priority

bas’s

SHRI KALICHARAN SAKARGAYEN
(Khandwa) Mr. Deputy Speaker, Sir,
Khandwa city js a junction station of the
Central Railway. The railway line divides
the city into two parts. These parts are
connected by a narrow overbridge which .
Was constructed, about 70 or 75 years
ago. When this bridge was constructed,
the population of Khandwa was about
20,000 people who were settled on one
side of the railway line. Only the district
courts were on the other side.

Now the population of this city is
more than 1 lakh and 20 thousands Many
large Mohallas, Schools, Colleges as also
offices have been set up there. As a result,
this overbridge has beeome absolutely un-
suitable. Even two buses are able to Cross
each other with great difficulty resulting in
traffic jams and many accidents. Two
highways connecting the eastern and nor-
thern parts of the district with Harda,
Hoshangabad, Bhopal and Baitul] districts
pass through this overbridge. The pro-
gress of Khandwa has come to a halt on
account of this unsuitable overbridge,

The City Municipal Corporation and
the representatives of the people have been
constantly asking the railway administration
for many years through the Government
of Madhya Pradesh to construct a higher
and broader overbridge. Some three years
back, the Minister looking after the Public
Works Department of the Government of
Madhya Pradesh and the competent
Engineer jointly surveyed the area and
selected a suitable site, but the construction
work has not so far been approved.

The hon, Minister of State for Railway
is requested to kindly grant sanction for
the construction of this overbridge of
public utility on a priority basis.

(vi) Demand for an AIR Station at
Ujjain in Madbya Pradesh
SHRI SATYANARAYAN PANWAR
(Ujjain) : Mr. Deputy Speaker, Sir Ujjain



